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DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Zero Hour
submissiocn made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.

SHRI PRASANNA ACHARYA (Odisha): Sir, | also associate myself with the Zero
Hour submission made by the hon. Member.

SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, | also associate myself with the
Zero Hour submission made by the hon. Member.
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Need for relaxation in rules related to allotment of accommodation to personnel of the
Central Para Military Forces
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SHRI SUBHASH CHANDRA SINGH: Sir, | associate myself with the matter raised by
the hon. Member.

DR. AMAR PATNAIK:  Sir, | associate myself with the matter raised by the hon.
Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI BHASKAR RAO NEKKANTI: Sir, | also associate myself with the matter raised
by the hon. Member.

Need to honour Rani Abbakka Chowta and inclusion of her story in school curriculum

SHRI TIRUCHI SIVA (Tamil Nadu): Mr. Chairman, Sir, as always, we recently
celebrated the International Women's Day. But, it does not stop with that. The
Governments of the day, the political parties, and the society are now aspiring to
empower women socially, economically, politically, and in all other aspects.

| feel it is very essential to pay obeisance to the freedom fighters belonging to
the women community, who have been unsung, unheard and unknown in many parts
of the country. It is said that the Sepoy Revolution of 1857 was the first Revolution.
But, despite that, they call it a 'mutiny'. The British belittled it. It was a Revolution.
Even before that in the Sixteenth Century, Rani Abbakka, the Queen of Tulu Nadu,
belonging to the Chowta Dynasty, was so skiled in warfare that she not only
protected her fort, but also seized the Mangalore Fort and drove away the
Portuguese. But, she is not known beyond the borders of Karnataka. Similarly, there
is Rani Chennamma of Kittur. There is also Hazrat Mahal who participated in the
Sepoy Revolution of 1857. The name of Uda Devi is also not much known. She also
participated in the Segpoy Revolution of 1857. Hon. Chairman has been writing
every week and posting on Facebook about those who fought during the Freedom
Struggle. Similarly, Rani Veeramangai Velu Nachiyar of Sivaganga was the first ever
gueen who regained not only her fort, but also her Government, from the British with
the help of Hyder Ali Tipu Sultan and Maruthu brothers. Sir, her main Commander-
in-Chief was one, Kuyili, a da#t girl, who belonged to Arunthathiyar community.
When Rani Velu Nachiyar was not able to withstand the modern ammunitions of the
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